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BEFORE THE NATIONAL GREEN TRIBUNAL, 
NEW DELHI, PRINCIPAL BENCH, 

NEW DELHI 
MISC APPLICATION IN DISPOSED OF CASES No. 

130/?..024 
In 

Original Application No. 9/2023 

IN THE MATTER OF: 

BHARAT SEHRAWAT ... APPLICANT 

V/s 

DR. UMESH VERMA ... RESPONDENTS 

COMPLIANCE REPORT ON BEHALF OF 
RESPONDENT MCD, PURSUANT TO 
JUDGEMENT DATED 05/07/2024 AND IN TERMS 
OF ORDER DATED 05/12/2024. 

AFFIDAVIT OF PiruSH KUMAR BANERJEE S/0 
SUNIL KUMAR BANERJEE AGED ABOUT 55 
YEARS, DEPUTY DIRECTOR HORTICULTURE, 
SOUTH ZONE, MUNICIPAL CORPORATION OF 
DELHI, GREEN PARK NEW DELHI:-

I, the deponent above named, do hereby solemnly affirm 

as state as follows: 

1. That I am presently posted as Deputy Director 

Horticulture, South Zone, MCD, Green Park, New 

Delhi and am conversant with the facts of the case 

based on the official records maintained by MCD 

am as such competent to depose thereto . 

. That the instant compliance affidavit is being filed 

in compliance of Judgment dated 05/07/2024 and 

in ~erms of order dated 05/12/2024 passed by this 

Hon'ble Tribunal. 

Deptlty Dir..::ctnr (1-iort · 
--; , 1 ·J·l •r r·1 
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3. That it is submitted that in compliance of directions 

passed vide Judgment dated 05/07/2024 of this 

Hon'ble Tribunal, the Horticulture Department of 

South Zone of Respondent - MCD has restored the 

two Green Planter area at the site in question near 

Flat No. 4050, Sector - C, Pocket - 4, Vasant 

Kunj, New Delhi, by carrying out plantation of 

suitable species of plants. The photographs 

showing the restored green planter area are 

annexed herewith as Annexure -A (Colly) for 

kind reference and record of this Tribunal. 

P~l~e~ee_ 

DeputP1§~9b'fWo~ 
1 

~lf;lt \(~~=(\e(l~ICATION: Q 3 JAN 20'l5South Zone MCD 

~/~eoe" ~~es 
\ ~ .~~ $ 0 \(\ {{\'J Verified at Delhi on this __ day of January- 2025, 
~o& S~t\ that the contents of the above affidavit are true and 

correct to my knowledge derived from the official 
records maintained by the MCD and I believe the 
same to be true and correct. 

PU !'8cm ~(9Q.Q. 

rj2F(W}1~-!?~T (Horl.' 
South Zone · rVIC! ... \ 

55



#YI'II~e _IJ (etJ!!yJ 

Planter/Green Area in in front of H. } 
No. 4050, Pocket c .. 4, Vasant Kunj, New Delhi 
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Planter/Green Area in back side of Ha 
No. 4050, Pocket C-4, Vasant Kunj, New Delhi 
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5 
Planter/Green Area in back side of H. 

No. 4050, Pocket C-4, Vasant Kunj, New Delhi 
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Planter/Green Area in back side of H. 
No. 4050, Pocket C-4, Vasant Kunj, New Delhi 
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